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Q.A./280/90 \

shri Jamal Haji

Village panchaser,

via Amar Para,

raluka wankaner,

Dist. Rajkot. : Applicant

Versus

1. Union of India
Through:
General Manager,
Western Railway,
Churchgate, Bombay.

2. D¥e. Chief Engineer,
Western Railway,
2nd Floor, B.G.Station
Building, Railwayapura, PO.
Ahmedabad,

3. Divisonal Railway Manager,
Western Railway,
Rajkot Division,
Kothi Compound,

Rajkote Respondents

L]

Coram 3 Hon'ble Mr. P.H.Trivedi vVice Chairmman

”.

Hon'ble Mr,. J.N.Murthy

L 1]

Judicial Member

SRBEER Date: 31-8-1990

Per: Hon'ble Mr, P.H.Trivedi Vice Chairman

Heard Mr.Be.B.Gogia and Mr.B.R.Kyada, learned
advccates for the applicant and the respondents wéshéatively
Representation of the petitioner be considered by the
respondents in a prcper reply within three months of the
date of the representation if “made within 15 days of the
date of this order. Wwith this direction, the case is

disposed of.

A ?\\J\Pf
(J.N.Mufthy) (PeHeTrivedi)
Judicial Member Vice Chairman




